HHGH COURT OF JAMMU & KASHMIR AND LADAKII

({MTiee of (he Registrar General at Jnmmuif\'rinugur}

ok Ak H

Subjeet:- Addressing of communications directly {o the Registrar General,

High Court of J&K and Ladalkh by the Chiefl Administrative
Officers of the Districet Courts,

CIRCULAR

No: @5 C?J r/Q,@-L?) /’eq | Dated: f;l,/ﬁ ?/Ud?»%

ME Principal District and Sessions Judges. Uy of J&K and Tadakh arc
herebr impressed upon w ensure that ao Chict Administrative Otficer of the District Court
halt addvess any olticial communication 1o the “Registear General, High Court of J&K

Wk 1 adakb’s Vurther, 1 be ensured that whenever any communication is to be addressed 1o

the Regisrar General, it should he by the learned Principal District and Sessions Tudge.

sesides, whenever inspection of any court in the District is o be done. it
should be under the presence and supervision of the learned Principal District and Sessions
fudee concerned and no Chiel Administrative Officer should he permitiedy to undertake

sachyinspection mdependently, on his own,

By Order
(Shalhzad Azeem)

Registrar General

o b 1Y61-T2)RGGs w1909/ 202 5

Copy of above forwarded to the:

1. Principal Scerctary to Hon'ble the Chicel Justee. High Court of J&K  and T adakh. Srinagar for
kind information of his Lordship.
Regestrar Vigitanee, High Court ol J&K and Ladakh, Srinagar,

b St

1o Registrar Rules. High Couit of J&K and Tadakh, Srinagar,

4 f{a:,s"i'xlt':t‘l' Judicial, High Court Wing Jarmmu/Srinagar,
Q/ir"f?.?y\u';u Computer ¢ L) High Court ol J&K and Ladakls. Srinagar.

o for inlormation
6. All Principal District and Sessions Judpes. UTw of J&K and Ladakh for information and
necessary action please. '
7o CPC e-Courts, High Court ol J&k and 1adakh, Tammu {or uploading the same on the official
_ wehsite of Thigh Court.
& Incharpe Library, High Court Wing Jammu/Srinagar (or information and keeping the record of

the &ivie




